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 PAPERS  LAID  ON  THE  TABLE-
 Drarr  SCIENCE  AND  TECHNOLOGY  PLAN

 074—79—Votuma  I

 THE  MINISTER  OF  INDUSTRIAL
 DEVELOPMENT  AND  SCIENCE
 AND  TECHNOLOGY  AND  AGRI-
 CULTURE  (SHRI  C.  SUBRAMA-
 NIAM):  I  beg  to  lay  on  the  Table
 a  copy  of  the  Draft  Science  and
 Technology  Plan  974—79—Volume  L
 (Hindi  version),  [Placed  in  Library

 see  No,  LT—8235/74].
 NOTIFICATION  UNDER  ALL  INDIA
 Services  Act,  95]  anp  Arms

 (fon  jt.)  ~Awere}  Ruues,  1974,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 AND  IN  THE  DEPARTMENT  OF
 PERSONNEL  (SHRI  RAM  NIWAS
 MIRDHA):  I  beg  to  lay  on  the
 Table,

 qa)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (2)  of
 section  3  of  the  All  India  Services
 Act,  1951:--

 (i)  GS.R.  802  publisheq  in
 Gazette  of  India  dated  the  3rd
 August,  4974  containing  corrigen-

 dum  to  Notification  No.  G.S.R
 300  (E)  published  in  Gazette  of
 India  dated  the  5th  July,  ‘1974,
 {Placed  in  Library  Sec.  No,  LT—
 8236/74].

 (ii)  The  All  India  Services  (Con-
 duct)  Amendment  Rules,  1974,  pub-
 lished  in  Notification  No,  G.S.R
 834  in  Gazette  of  Indig  dated  the
 i#th  August,  974  [Placed  in  Li-
 brary  Sec,  No,  8237/74].

 (2)  A  copy  of  the  Arms  (Amend-
 ment)  Rules,  974  (Hindi  and
 English  versions)  published  in  No-
 tification  No.  G.S.R.  733  in  Gazette
 of  India  gated  the  i8th  July,,  1974,
 under  sub-section  (3)  of  section

 44  of  the  Arm;  Act,  959  [Placed
 in  Library  See.  No,  LT—8236/74).

 ANNUAL  REPORT  OF  PERMANENT  INDUS
 COMMISSION  FOR  THE  YEAR  ENDED  3]sT
 Marcu,  974
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 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (SHRI  K.  0,  PANT):
 I  beg  to  lay  on  the  Table  a  copy  of  the
 Annual  Report  (Hindi  and  English
 versions)  of  the  Permanent  Indus
 Commission  for  the  year  endeg  the
 Sist  March,  1974  [Placed  in  Library
 See,  No,  LT—8239/74].
 ANNUAL  RE/ornTS  OF  INDIAN  TELEPHONE
 Inpustarzg  Lip.  BANGALORE  ann  Hi-
 DUSTAN  ‘'TELEPRINTERS  Lip.,  MADRAS
 FoR  ‘1972-73,

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  JAGANNATH  PAHADIA):  I
 beg  to  lay  on  the  Table  a  copy  each
 of  the  following  Reports  (Hindi  and
 English:  versions)  under  sub-section
 qa)  of  section  69A  of  the  Companies
 Act,  ‘1956;

 qd)  Annual  Report  of  the  Indian
 Telephone  Industries  Limited,
 Bangalore,  for  the  year  1972-73
 along  with  the  Audited  Accounts
 and  the  comments  of  the  Comptrol-
 ler  and  Auditor  General  thereon.
 [Placed  in  Libary  See  No,  LT—
 8240/74)

 (2)  Annual  Report  of  the  Hin-
 dustan  Teleprinters  Limited,  Mad-

 ras,  for  the  year  ‘1972-73,  along  with
 the  Auditeg  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,  (Placed
 in  Library  See  No,  LT—824l/74]
 ANNUAL  FINANcIAL  STATEMENT  oF

 Gusarar  ELectricaL  BoAsp  FOR
 1974-75  unper  Execrriciry  (Supriy)
 Act.  948  AND  A  STATEMENT

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  IRRIGATION  AND
 POWER  (SHRI  SIDDHESHWAR
 PRASAD):  I  beg  to  lay  on  the
 Table: —

 (l)  A  copy  of  the  Annual  Finan-
 cial  Statement  of  the  Gujarat  Elec-
 tricity  Board  for  the  year  1974-75
 under  sub-section  (3)  of  section  6l
 of  the  Electricity  (Supply)  Act,  948
 read  with  clause  (c)  (ili)  of  the
 Proclamation  dated  the  9th  Febru-
 ary,  974  issued  by  the  President  in-
 relation  to  the  State  of  Gujarat.



 Failure  of  Schemes
 gramme  for

 (2  At  statement  (Hindi  and  Eng-
 lish  versions}  showing  (i)  reasons
 for  laying  the  above  document:  and
 (ii)  reasons  for  not  laying  the  Hindj
 version  thereof.  [Placed  in  library
 See  No.  LT—8242  /74]

 1244  hrs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 REPORTED  FAILURE  OF  sCHEMES  UNDER
 THE  CRASH  PROGRAMME  FOR  EMPLOY-

 MENT

 279  AUGUST

 sure  aera  cts.  (राजनंदग  ह 1...
 अध्यक्ष  महोदय,  मैं  निम्नलिखित  समाचार  की
 और  माननीय  योजना  मंत्री  जी  का  ध्यान
 कथित  करता  हूं  तथा  उनसे  अनुरोध  करता

 हुं  कि  व  रस  के  सबब-ध  में  अपना  वकाव्यदें

 “रोजगार  के  फौरी  कार्य  क्रम  के  प्रस्तुत
 योजना  की  कथित  विफलता  शौर

 उस  ये,  परिणानस्व  रूप  70  करोड़
 रुपय  की  राशि  व्यय  चले  जाने  के
 रामा चार  rua

 2.45  brs.

 (Sum  Vasant  Satue  in  the  Chair)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PLANNING  (SHRI
 MOHAN  DHARIA):  Mr.  Speaker,  Sir,
 in  the  fourth  Plun  the  importance  of
 providing  adequate  employment
 opportunilics  was  recognised.  How-
 ever,  in  the  course  of  the  Plan  period,
 it  was  found  that  the  growth  of
 employment  opportunities  was  not  up
 to  the  auticipated  level,  Therefore
 four  special]  programmes  were  taken
 up  for  being  implemented,  These
 programmes  were—

 (i)  Crash  Scheme  for  Rural  Em-
 pluyment;

 (ii)  The  Programme  for  educated
 unemployed;

 (iii)  Special  Employment  Pro-
 gramme;  and

 21,  974  under  Crash  Pro-  180
 Employment  (CA)

 (iv)  Half-e-Million  Jobs  Pro.
 gramme,

 The  first  Programme,  namely  Crash
 Scheme  for  Rural  Employment  was
 initiated  in  the  year  97l-72  and  was
 continued  during  the  years  1972-73
 and  973-7¢.  It  aimed  at  creating
 employment  for  at  least  000  persons
 in  each  of  the  districts  in  the  country
 with  an  average  annual  allocation  of
 Rs.  2.5  lakhs  per  district,  During  the
 three  years  of  the  operation  of  the
 Scheme,  the  expenditur  incurred  has
 been  of  the  order  of  Rs.  24.8  crores.
 It  resulted  in  employment  generation
 of  over  3000  lakh  ‘mandays  which  is
 equivalent  to  providing  employment
 to  about  4  Jakh  persons  annually  for
 about  250  working  days  a  year.

 The  second  Special]  Programme,
 namely,  the  Programme  for  Fducated
 Unemployed  including  engineerg  and
 scientists  was  in  operation  during  the
 years  1971-72,  ‘1972-73  and  1973-74.
 The  Programme  provided,  inter  alia,
 for  assistance  to  smal]  cntrepreneurs,
 setting  up  of  agro-service  centres  and
 surveys  and  investigations  of  different
 Projects,  The  total  expenditure  during
 these  three  years  amounted  to  Rs.  93,09
 crofeg  and  provideq  rrolnvment  to
 40,000  educated  persons  during  971-72
 and  7.000  educateq  persons  during
 the  year  1972-73,  In  the  vear  1973-74,
 the  level  of  employmert  generated
 during  the  previous  year,  Wags  more
 or  less  maintained.

 The  third  programme  ramely,  the
 Special  Employment  Progtamme,  was
 taken  up  in  the  vear  1972-79  and  was
 continued  in  the  subsequent  year.
 The  total  expenditure  during  the  two
 years  under  this  programme  amounted
 to  Rs,  48.62  crores,  The  scheme  pro-
 vided  empleyment  on  a  full-time  basis
 to  nearly  3,8  lakh  persons,  7  addi-
 tion.  it  created  pmployment  amounting
 to  over  380  jakh  ‘mandays,

 The  Fourth  special  programme,
 namely  Half  a  Million  Johs  Program
 me,  was  initiated  during  ‘1973-74,  The
 objective  of  the  programme  was  te


